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cessions?  If so, in view of the Gov-
ernment's declared policy of self-
sufiicienty in food by 1971, how do
the Government propose to go gbout
1t?

Shri Asoka Mehta: 1 have just re-
plied to that question that we are
pushing ahead with our public-sector
programme.  The public-scetor pro-
jects that huve been licensed in the
fast vear  when completed wili
give us an additional production of
about 9-10  lakh tons. The private
scctor has also responded well. There
are a number of schemes which are
¢n the ground now and therc a-c
others which are being  considered
vy sortioustv, We axpeet that if all
the peanle or at least a majority of
them uwltimately come forvard  and
take up the work seriously, weo wil’
Bove o Ticen od capacily of about 4
miltion tons before lonag.
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Shri Inder J. Malhotra. Last ynar
ihe Government said that a fertiliser
team would visit the Uniteg States
ard some other countries. What has
been the outcome of that visit?

A forilliser tecam was sent last year
to the USA and some other countries
also.

Shiri Asek%a Mehta: Ap officers’ de-
Icration had gone to snme of the
ccunirics angd since then, a number
of serious enquiries are being made.
Some of the investors have already
taken out their licences and others
are carrving on discussions and nego-
tiations with us.
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Shri G. Viswar.athin: In the alloca-
ticn of fertilisers for "he various
States, would ({he  uUovernnieni take
inlo consideration i performance of
the various Sta‘e: and —obably and
possibly the a:eid  por cre of the
States?

Shri Ascka Melita: Lhe question of
allocation of fer hiszezs 1 with “he
Ministry of Food  «nd Agricuiture.
It is not with mo2.

Barauni and Namrup Fertilizer Plants

*142. Shri Yamuna Prasad Mandal:
Shri Ramachandca Ulaka:
Shri Dhuleshwar Mecna:
Shri Khagapaithi Pradhani:
Shri Heerji Bhai:

Will the Ministcr of Petroleum and
Chemicals be pleased to state:

(a) whether it is a fact that the
Fertilizers Corporation of India pro-
pose Lo ccmmenca {wo new projects at
Barauni and Namrup by 1970-71;

fhy if so. the production cxpacted
from each of them annually; and

(¢) the estimated cost of these (wo
projects?

The Minister of State in the Minis-
try of Petroleum and Chemicals andl
of Planning and Social Welfare (Shri
Raghn Ramaiah): (a) Two Projects.
one at Barauni and another at Nam-
rup (Expansion) will he put up by
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the Fertilizar Corporation of India
Bubject to forexgn exchangs arrange-
ments being made in the near future,

these projects are expected to be com-
pleted by 1870-71.

(b) Each of the factories will have
a production capacity of 3,90,000 ton-
nez of Urea, equivalent to 1,51,800
tonnes of Nitrogen per year,

{¢) Baraum—Rs 38 crores approx.

Namrup Expansion—Rs 30 crores
approx
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Shri Raghu Ramaish: The informa-
tion available 1s that a 300-acre area
will be gvailable for the factory I
am not aware of any difficulty n
regard to that
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Shri Raghu Ramaiah: Actually, it
takes three years from the date when
foreign exchange 1s sanctioned and

then the whole apparatus begins to
function

Mr. Speaker: Shr: Ramachandm
Ulaka—not here, Shr1 Dhuleswar
Meena-—not here

8bhri D N Tiwary: I want to put a
supplementary question

Mr, Speaker: I am calling the
names of hon Members who have
tabled the question ‘They are not
here Next question Shri Bibhuti
Mishra

Shri D. N, Tiwary: I wanted to put
a supplementary question

Mr Speaker: I have passed on to
the next question I have called
Shr1 Bibhuti Mishra.
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The Minister of State in the Minis-
try of Petroleum & Chemicals and of
Planning apnd Soclal Welfare (Shrl
Raghu Ramatah): (a) Yes, Sir

(b) A Committee of Enquiry set up
by the O1] and Natural ~as Commis-
sion 1s investigating these mattes and
15 expected to submit its report by the
end of this month Till then nothing
can be stated in this respect
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Shri Raghu Ramaiah. We have, of
course, a rought estimate One of
the rigs was damaged Its pre-deva-
luation cost was mbout Rs 7 lakhs.
There has been some loss of oil also.
We would rather await the report for
a fuller information.
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